GOVERNMENT OF INDIA
MINISTRY OF CIVIL AVIATION
LOK SABHA
UNSTARRED QUESTIO NO.: 1711
(To be answered on the 29t July 2021)

PRIVATISATION OF AIRPORT

1711. SHRI RITESH PANDEY

Will the Minister of CIVIL AVIATION
- IR e ol be pleased to state:-

(a) whether the Government proposes to privatise more airports currently under
the Airport Authorlty of India (AAI) in the next four years and if so, the details
thereof;

(b) the total revenue that Government has accrued from the airports run by private
entities; and

(c) the total revenue, the Government has accrued from the airports run by the
AAI? .

ANSWER

Minister of State in the Ministry of CIVIL AVIATION |
oTeT? foTeToT #5131 i (GEN. (DR) V. K. SINGH (RETD))

(a): Airports Authority of India (AAI) has recently awarded six airports namely,
Ahmedabad, Jaipur, Lucknow, Guwahati, Thiruvananthapuram and Mangaluru
for Operations, Management and Development under Public Private Partnership
(PPP) for a period of 50 years. AAI Board in its 190th Meeting held on 5th
September, 2019 has approved leasing of another six airports namely
Bhubaneshwar, Varanasi, Amritsar, Raipur, Indore and Trichy for Operations,
Management and Development through PPP, '

(b): AAI has accrued approx. Rs. 30,069 crore from its Joint Venture
Airports/Public Private Partnership airports run by private entities till F.Y. 2020-
21. In F.Y. 2020-21, Government of India has accrued approx. Rs. 856 crore from
Hyderabad International Airport Limited (HTAL) and Bangalore International
Airport Limited (BIAL) as concession fee.

(c¢): The Government of India has accrued approx. Rs.846 crore by way of
Guarantee Fee, Income Tax and Goods & Service Tax (GST) from the Airports run
by the AAI during the year 2020-21.
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